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1M THE  CEMNTRAL ADMIMISTRATIVE TRIBUMAL .
PRINCIPAL BENCH.
MEW DELHT.

Date of Decision: $33.11.92

pOJT SIMGH .. APPLICANT.

Vs,

UMION OF IMDIA ... RESPONDENTS.

CORAM:
THE HON. MR. JUSTICE RAM paL SINGH, VICE CHATRWAN (D).
THE HOM, ®R. 1.7 AUPTA., MEMBER (AY.

For the applicant . SHRT ALK BHARDWAD .

For the Respondents
1. Whether Reporters af local papers may he
21Towed to see the Judaement 7

7. To be referred to the Reporters oF not ?
JUDGEMEMT (ORAL)

Heards The applicant has nrayed for quashing of
the order of penalty  of remuval from sefvice imposed on
him bv.Wetﬁer dated 10.10.91 and has requested for a
direction to the respondents to reinstate the applicant.
We find that the applicant has filed an appeal dated

1.3.92 to the Director General,  Ordnance Factories,

Caleutta, (Annexure b5, The learned counsel for the

ot

apnlicant contends  that the appeal has been anewered and
R
he has come Lo the Tribunal when he did not hear from the

anpellate Authority  for a period of sy months, The

applicant has A constitutional right of appeal which ig

[
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part and parcel  of  the principles of natural  Justice.
Thisz point has been stressed n 2 number of  cases,
including that of  Tuleil Ram Patel Voo UDT (AIR 1985 S§C

1416y, Therefore. ¢ 1s the bounden duty of the Appellate

—

suthority to an apnellate

order.

We, therefore, direct the Appellate duthority to
concider the appeal of the applicant dated 1.2.92 within a

period of 2 months from the date of communication of this

order and to pass 2 reasoned  order after  oiving  an

opportunity to the applicant of being Heard. In case. the

applicant feels aaqarieved by the appellate order. he s
free to approach the Tribunzl acain and all issues will
Femain open  at that stage @ince we have nof aoplied our
mind to various contentﬁoms of the learned couneeT for the

.

applicant in  regard to lega

i

o otherwise of the order

o
-

of the Dizciplinary Authority.

—

Bith  the aforesadd direction and  order,

application is disposed of at the staoe of admission
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